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Central Administrative Tribunal
Jammu Bench, Jammu

0O.A. No.62/404/2020
&
M.A.No.62/225/2020 in OA.N0.62/404/2020
Wednesday, this the 28th day of October, 2020

(Through Video Conferencing)

Hon’ble Mr. Justice L. Narasimha Reddy, Chairman
Hon’ble Mr. Mohd.Jamshed, Member (A)

Abdul Hameed Mir, S/o Mohd. Sidiqg Mir, R/o Ganderbal, Age 38 years,
Contact no. 9596401090.

Altaf Hussain, S/o Mukhtar Ahmed Wani, R/o Aroo Kulgam, Aged 37
years, Contact No. 9858403488.

Mir Liyakat Ali, S/o Ali Mohammad Mir, R/o Kamad Anantnag, Age 37
years, Contact No. 9797885643.

Hilal Ahmed, S/o Ghlam nabi Zargar, C/o Bagh-i-Mehtab, Srinagar, Age 40
years. Contact no. 97972483941.

Basharat Ahmed Dar, S/o Abdul Rehman Dar, R/o Harnag Anantnag Age 35
years, Contact No. 9797037829.

Irshad Ahme, S/o Ghulam Ahmed Nagoo R/o Chanpoa, Srinagar, Age 42
years, Contact No. 9469853151.

Abid Ali S/o Ghulam Mustafa Joo R/o Baghi Ali Mardan, Lal Bazar,
Srinagar. Contact No. 8803072915.

Ashiq Hussain maik, S/o Mushtaq Ahmed Malik, R/o Achabal, Anantnag,
Age 42 years. Contact No. 94693194 16.

Gulzar Ahmed Malik, Age 42 years, S/o Ghlam Mohd. Malik, R/o Bemina,
Srinagar Contact No. 7006614099

Dorjay Anchuk, S/o Late Nawang Otzer R/o Leh, Ladakh, Age 37 yeears,
Contact No. 9419243108.

Sunil Sharma, Age 37 years, S/o Nek Ram Sharma R/o Jammu. Contact No.
9419245304.

Amardeep Digra S/o Sant Kumar R/o Bishrah Jammu, Age 35 years.
Contact No. 9419873168.

Irfan Rashid Khawja, S/o Abdul Rashid Khawja, R/o Sopore, age 34 years,
Contact No. 9622721199.
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Tawheed Bazaz S/o Farooq Ahmad Bazaz, R/o Rawalpora, Srinagar, Age 35
years, Contact No. 9906705776.

Sarfaraz Nawaz Khan, S/o Late Mohd. Amin Khan, R/o Qamarwari,
Srinagar, Age 35 years. Contact No. 9906517339.

Nighat Fatima, Age 40 years, W/o Showkat Ali, R/o Hawal, Srinagar
Contact No. 9419167403.

Saba Munawar W/o Fayaz Ahmad Bhat R/o Watapora Bandipora Age 40
years. Contact No. 7006674408.

Asra Madam D/o Manzoor Amad Wani R/o Lalbazar, Srinagar, Age 36
years.

Ruksana Majid, W/o Zulfikar M. Shafi, R/o Pulwama, age 38 years. Contact
No. 7298602135

Aasir Urfan Khan, S/o Showkat Ahmad Khan, R/o Rawalpora Sgr. Age 35
years. Contact No. 9596102537.

Riyaz Ahmad Rather, Age 39 years. S/o Ghulam Nabi Rather R/o Anantnag.
Contact No. 6006258524.

Tariq kapta, S/o Mohammad Amin, R/o Lalbazar, Srinagar, Age 39 years.
Contact No. 9541706159.
........................ Applicants

(Advocate: Mr. Bhat Fayaz Ahmad)

Versus

Union Territory of Jammu & Kashmir through Principal Secretary to Govt.
Finance Department Civil Sectt. Jammu/Srinagar. E-mail ID: esfinance-

jk@nic.in.
Union Territory of Jammu & Kashmir through its Chairman

Public Service Commission, Srinagar /
Jammu. E-mail ID:jkpsc.nic.in/jkpscsecretary@gmail.com.

Commissioner/Secretary to Govt. Planning Development and Monitoring
Department Civil Sectt. Jammu/Srinagar. E-mail ID:jkplanning.gov.in.

Director General Economics & Statistics Union Territory of Jammu &
Kashmir, Jammu/Srinagar E-mail ID: j&k-des@gov.in

................... Respondents

(Advocate:- Mr. Amit Gupta, AAG)
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ORD ER(ORAL)

Justice L. Narasimha Reddy:

The applicants are aspirants for employment to the post of Statistical
Assistant. Recently steps were initiated to conduct an examination for
selection for the post, through SRO No.339, dated 09.08.2018. The State
Public Service Commission was entrusted with the task of conducting the
examination and selection. According to the applicants, it is only the

department that is competent to conduct the examination.

2.  They contend that the syllabus has not been updated. With
this grievance, they filed the OA. It was admitted and while declining the
interim order, it was observed that any examination, which is held, would

be subject to the outcome of the OA.

3.  Mr.Bhat Fayaz Ahmad, the learned counsel for the Applicant,
submits that recently the Lieutenant Governor issued SO No.312, dated

13.10.2020 directing revision of the syllabus.

4. In view of the above, the grievance of the applicant stands

redressed to a substantial extent.

5.  We, therefore, dispose of this OA directing that the examination
for selection to the post of Statistical Assistant, shall be in accordance with

the syllabus as directed in SO No.312, dated 13.10.2020.



6. The MA.No.225/2020 stands disposed of. There shall be no

orders as to costs.

( Mohd.Jamshed ) ( Justice L. Narasimha Reddy )
Member (A) Chairman

October 28, 2020
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